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received from the overnment of Andhra 
Pradesh in anuary, 1986 was techno-eco 
nomically appraised and the Advisory Com

mittee in Its meeting held in Apiil, 1988 
deferred its consideration perling resolu

tion of inter-State aspects. The State ov* 
emments of Andhra Pradesh. arnataka 

and Maharashtra are holding mutual discus

sion In this regard.

Unemployed In Punjab

8875.   BABA SUCHA SIN H Will the 

Minister of LABOUR be pleased to state

(a) the etent of unempbyment amongst 

educated, semi educated and uneducated 

registered with the employment echanges 
or otherwise, male and female, urban and 

rural in Punjab; and

(b) the etent of migrated labour in 

Punjab and its bearing on the unemploy

ment problem in Punjab

THE MINISTER OF LABOUR AN 
WELFARE (SHRI RAM VILAS PASWAN)

(a) According to latest available information 
the number of educated (metric and above) 
and uneducated (bebw metric including illit
erates) job-seekers on the live register of 

employment echanges in Punjab, not all of 
whom are necessarily unemptoyed, at the 

end of 1988 is as bek)w

(In Thousand)

Educated Uneducated

Male  224.9 251.8

Female 73.2 26.2

(b)   The numberof migrant labourvaries 
from seasons to season, and it is not pos

sible to give precise figures. However, as per 
the survey conducted in 1983 by the Labour 
epartment, Punjab, the migrant lat ur was 

estimated at 2.8 lakhs in industry and agri

culture. Migration is generally due to the 

availability of job opportunities.

Plantation Labour

8876.   SHRI PALAI.M. MATHEW Will 

the Minister of LABOUR be pleasedto state

(a)   whether overnment are aware 

about the miserable working conditkns, kw 

wages and poor service conditions fo the 
plantatkn labour;

(b) if so, whether overnment con
template to bring any new legislation for the 

Welfare of Plantatbn Labour; and

(c) if so, the details thereof

THE MINISTER OF LABOUR AN 

WELFARE (SHRI RAM VILAS PASWAN)
(a) to (c). Information is being collected and 
will be laid on the Table of the House.

ITranslation ]

Males/Females Registered with Em- 
ptoyment Echanges

8877.   PROF. RASA SIN H RAWAT 

Will the Minister of LABOUR be pleased to 

state

(a) the State-wise numberof males and 

females (unemployed) registered with the 
empbyment echanges In the Country;

(b) the number of persons given em

pbyment through the empbyment e

changes in Rajasthan during the last three 
years; and
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(c)   the steps being taken by overn

ment to make these echange more effec

tive

THE MINISTER OF LABOUR AN 

WELFARE (SHRI RAM VILAS PASWAN)
(a) A statement showing the Statewise 

number of male and female jobseekers 

registered with empkyment echange in the 
the country, not all of whom are necessarily 

unemployed as at the end of February, 1990, 

is given below.

(b)   The number of placements effected 

through empbyment echanges in Rajast
han during the last three years is as bek w

ear  Placement (thousands)

1 2

1987 16.6

1988 13.3

1989 8.8

(c)   The States have been advised to 
computerise empbyment echange to make 
them more effective and a Centrally spon

sored Scheme for providing financial assis

tance for this purpose has been taken up 
during the Seventh Plan.
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